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MINISTRY OF LAW AND JUSTICE
( Legislative Department)
NOTIFICATION
New Delhi, the 13th May, 2025

A-12026/4/2024-Admn.I(LD).—The President is pleased to appoint Shri Ramisetty Sreenivas, Joint
Secretary and Legislative Counsel in the Legislative Department to the post of Additional Secretary,
Legislative Department, Ministry of Law and Justice with effect from the forenoon of 03" May, 2025.

Dr. MANOJ KUMAR, Addl. Secy.
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